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have been made in several States. As 
a result, about· 3 million tenants and 

Gujarat 
Madhya Pradesh 
Maharashtra 
Punjab 
Uttar Pradesh 
WeB! Bengal 
Telengana (Andhra Pradesh) 
Delhi 
Himachal Pradesh 
Tripura 

Provisions for regulatiun of rent have 
been adopted in all States. In Assam, 
Bihar, Gujarat, Kerala, Maharashtra, 
Mysore, Orissa, Raja:;thun and the 
Union Territories, the maximum rent 
has ben fixed at a q ur ~tel' or less of 
the produce. In some States, how-
ever, rents still vary between one-third 
to one-half of the gross produce. 

Ceiling on HOldings.--Laws im-
posing ceiling On agricultural hold-
ings have been enact·et! in all the 
states except the former Punjab area 
where, however. the State Govern-
ment had the pOW2r to) settle tenants 
On land in excess of the permissible 
limit. According to available reports 
over 2 million acres of surplus areas in 
,-",cess of the ceiling Imlits have been 
declared or taken pos30ssion of by the 
Government in the foilowing States:-

Surplus area -----
(in '000 acres) 

Aasam 34'0 
Jammu & Kashmir 450'0 
Maharashtra 162'5 
Madhya Pradesh 39'1 
Madras 7'0 
Punjab 36885. 
West Bengal 776 '6 
Uttar Pradesh 222'7 
• Area in standard acres. 

share-croppers have acquired owner-
ship of more than 7 million acres: 

Number of Area in respect of which 
tenants ownership conferred 

(in '000 s) (in 000 acres) 

462 1408 
358 N.A. 
614 1674 
20 137 (Std. acres) 

1500 2000 
N.A. 800 

33 202 
29 39 
24 28 
12 14 

More lands wi'l become available as 
implementation proceeds.' The sur-
plus lands are being distributed to 
tenants;, uneconomic holders and 
!andless agriculturists. 

(b) and (c). Land leform pro-
grammes outlined in the plans are 
aimed at removing irr.pediments to 
increase in agricultural production as 
orise from the agrarian structure and 
help to create conditions for evolving 
an agricultural economy with high 
levels of efficiency and productivity. 
With a view· to expedIting implemen-

. tation of the programmes, the Natio-
nal Development Council had con-
stituted a committee in 1963 which 
is currently engaged, in consultation 
with the State Government, in exa-
mining the difficulties in implementa-
tIOn where the programme has lagged 
behind. 

Power Shortage in states 

498. Shri Linga Reddy: 
8hri P. R. Chakraverti: 

Will the Minister of IrrigatiOD and 
Power be pleased to refer to the 
statement on power shortage in the 
States laid on the Table on the 24th 
February, 1966 and state: 

(a) the extent to which 
shortage has been removed 
various States; 

power 
in the-
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(b) whether it is proposed to inlro-
duce Thermal Power Projects wher-
e-.er Hydel Projects are likely t.:> fail 
.at the time of failure of monsoons; 
and 

(e) whether it is also proposed to 
-exploit the atomic energy to solve -the 
problem of pOwer shortage and if so, 
the details thereof? 

The Minister of - Irrigation ..ad 
Power (Sbri Fakhraddin Ahmed): (a) 
The present power position in various 
States, which were affected by power 
shortage earlier, is as follows:-

(i) Andhra Pradesh 

Due to low level of water in 'he 
lI,ydel reservoirs, with effect from 
31-12-65, 30% power cut was imposed 
throughout the State, leaving out only 
a few essential loads, As the power 
situatiOn deteriorated further in June, 
1966, in eleven districts in the States, 
100% cut was ordered with effect 
from 23rd June, 1966, exempting only 
.essential loads like water-wor;';s and 
lighting supplies, This CUt is, how-
ever, not being fully enforced and 
actual cut is being regulated depend-
ing on the in-flow in the hydel reser-
voirs. The cut in the remaining rune 
districts has been retained at 30%.' 

.Recently the water availability jn 
MaebkWld reservoir has improved 
~d it is expected that within a short 
-time ,.n restrictions of power supply 
will be removet;l. 

(ii) Ra;astli.an 

There is a cut ranging from 15% 
-to 60"" in Chambal Service Area and 
10 per cent to 30 per cent in Bhakra 
ServiCe _ area. 

(iii)- Madhya Pradesh 
Ther_e is 20% cut in industries in 

the Chambal Service area. 
(jv~ lCerala, Ma.dr4S, Orissa and 

Pun;ab. 

~ the !pOwer supply position has 
impnWed,power cuts have been 
removed. 

(b) Yes. As far as possible, ther--
mal power stations are being added 
in the areas served by hydel systems, 

in order to provide thermal baekiDc 
to hydel power. 

(C) Atomic power stations have 
been planned keeping in view the 
relative economics in generation and 
the total power requirements indil-
ferent States and Regi!}llS. The fol-
lowing Atomic Power Stations baNe 
so far been sanctioned and are UDIiIIr 
various stages of implementation:-

(i) Tarapur AtOlpic Power 
tion in Maharashtra 
MW':""expected to be 
missioned in 1968); 

SIa-
(:sal 

com-

(ii) 

(iii) 

'99. 

Ranapratapsagar in RajastillDl 
(200 MW to be commissioned 
initially in 1970-71 with a-
addition of 200MW dun.n. 
early Fifth Pla1\);' 

Kalpakkain in Madras (_ 
MW expected to be 1lOJIllDP-
sioned early in Fifth Flail 
period). 

Overdrawal by States 

saari ltisben Pattuayak: 
Dr. Bam Manobar Lohiw. 
Shri Madhu Llmaye: 
Sbri Bagrt: 
Shrl Kolla VenkaIah: 
Shri Vasudevan Nair: 
ShrI R. Barua: 
8hri R. S. Pandey: 
Shrl Yashpal SiDCh: 
Dr. L. M. SiDI'hvi: 
Shrl D. D. Purl: 
Shrl D. C. Sbarma: 
8hrl Baswmt: 
Sbrl ViShwa Natb Pandey: 
811ft RamaeItantIra UIaIra: 
Shri Dhuleshwar Meeu: 
Shrimati BeDUka 'BIIrbtllllt: 

Will the Minister of JI'IDance be 
pleased to state: 

(a) whether the position reP1diQe 
the overdrawals by the States is l1ke-
ly to improve in the current 1Inaneilll 
year; . 

(b) whether thl!- Centre bas suggest-
ed any specifio steps for reducing 
these drawals; and 

(c) if so, the nature thereof? 




